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if so, the names of the members of the
Indian tcam including ofVicials who parti-
cipated in the trade talks;

(b) whether India has agreed to cx-
port 10,00 tons of high grade manganese
ore to North Korca and if so, the guaran-
tee securcd by Government to prevent the
possibility of the mangancsc ore finding its
way into China as happened  with other
goods in the past:

(c) the type and quantity of gooads
offered in return  for our ore and the
naturc of payment agreed upon: and

(d) whether Government realise  that
by such hush-hush decals we arc arming
our cnemy and sabotaging the defence of
the country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHR1 CHOWDHARY RAM
SEWAK) : (a) Yes, Sir. A list of the mem-
bers of the [adian Dclegation who partici-
pated in the trade  talks with the DPRK
Delegation is placed on the Table of the
Housc. {Placcd in Library. See No. LT-513-
[69).

(b) Manganese ore is one of the expor-
table items from India to the Democratic
People’s Republic of Korea under the trade
and payments agreement concluded by the
exchange of letters on 9th  December, 1965,
The quantity of Manganese ore to be expor-
ted to DPRK would depend upon contracts
to be concluded  between  the concerned

enterprises i the two  countries.  The
Agrcement specifically stipulates  that
commoditics exchanged between  the  two

countries shall bc  for consumption in
their respective countrics and shall not be

re-cxported.

(c) Lists of exportablc and importable
items agreed to be exchanged between the
two countrics are  attached to the above
mentioncd Tradc Agreement copics of

which are available in the Parliament
Library.
(d) The Trade Agreement with the

DPRK follows the estabilshed pattern of
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Trade and Payments Agrcements with all
those countries with whom India has eate-
red into bilateral rupee  payment arrange-
ments. Government do not sec in .this
Agreement any danger to the dcfence of
the country.

Silver Jubilce Ceclebrations of the
Azad Hind Government

4448. SHRI SAMAR GUHA : will
the Minister of DEFENCL be  pleased to
refer to the reply given to Starred Ques-
tion No. 372 on the 7th August, 1968 and
state :

Government  have since
considered the suggestions made in the
representatiop regarding  obscrvance  of
Silver Jubilec Celebrations of the founda-
tion day of the Azad Hind Government;

(a) whether

(b) if so, which suggestions Govern-
ment have accepted or have ot accepted ;

(¢) the reasons for acceptance of sowe
or rejection of other suggestions: and

(d) the steps taken by
implement the  suggestions
Government ?

Government to
accepted by

THL MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) Yes, Sir.

(b) to (d) . A statcment indicating the
action taken on the various suggestions
is 1aid on the Table of the House. [Piaced in
Library. See No. LT-514/69).
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Indian Air Force Planes Used by
Ministers During Mid-Term
Elections

4450. SHRI GOERGE FERNANDES :
Will the Minister of DEFENCE be plcased
1o statc :

(a) whether any Army or Air Force
Planes were used by the Prime Minister or
any othcr Minister during the campaign in
the mid-term clections in Bihar, U. P.,
Punjab and Bengal;

(b) if so, the number of occasions
those Plancs were used and the terms and
conditions under which they were used;
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(¢) whether Government would consi-
der allowing leaders of all political parties
to use these Planes lor clectionsering pur-
poses:

«d) 1f not, the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) and (b) . I, A. F.
aircraft were used by the Prime Minister
during the campaign in the mid-term  elec-
tions on 25 occasions. The Prims  Minis-
ter as the llead of the Government is
entitled to use these aircraft even for puare
poses other than official.  For such flights,
fares arce calculated at commercial rates if
the destination is linked by a regular  com-
mercial air service or at the rate of Rs.
0.33 per statute miles for cach passenger.
In addition, detcntion charges are levied at
the rate of Rs. 150/- per hour or part
thercof for halts in excess of the first 48
hours.

(¢) and (d) . No, Sir. Only the Prime
Minister as the Head of the Government
is allowed this facility.

Export of Iron Ore

4451, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of FORFIGN
TRADLE AND  SUPPLY be pleased to
state :

(a) the total quantity of Iron  ore ex-
ported from India in the ycar 1968-69 so
for; and

(b) the port-wisc shipment of Iron vre
during this period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE. AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) The exports of iron ore
from India during 1968-69 (from |-4-196%
to 31-12.1968) were 11:026 million tonnes.

(b) A statemcnt showing port-wise ex-
ports of Iron orc from India during the
above period is laid on the Table of the
House. (Placed in Library. See No . LT-
515-/69)





